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COST AND WORKS ACCOUNTANTS (ELECTION TO THE
COUNCIL) RULES, 2006

In exercise of the powers conferred by clause (a) of Sub-Section
(2) of Section 38A read with clause (a) of sub-section (2) of section
9 of the Cost and Works Accountants Act, 1959 the Central
Government hereby makes the following rules, namely:-

1. Short title and commencement :-

2. Definitions :-

3. Regional Constituencies :-

4. Dates of Elections :-

5. Members eligible to vote :-

6. List of voters :-

7. Members eligible to stand for election :-

8. Number of members to be elected :-

9. Nominations :-

10. Fee for election :-

11. Security Deposit :-

12. Security Deposit :-



13. Preparation of lists of valid nominations :-

14. Withdrawal of candidature :-

14. Intimation of final list of nominations to candidates and
voters :-

16. Election Code of Conduct :-

17. Death of a candidate :-

18. Candidates deemed to be elected if their number is
equal to or less than the number of members to be elected.
:-

19. Mode of election :-

20. Admissible number of votes to a voter :-

21. Polling booths :-

22. Polling Officer :-

23. Appointment of Election Observers :-

24. Secret Chamber :-

25. Ballot paper :-

26. Ballot paper :-

27. Appointment of assistants :-

28. Eligibility to vote by post :-

29. Procedure of voting at the polling booth :-

30. Procedure of voting by post :-

32. Appointment of time and date for the counting of votes
:-

33. Appointment of scrutinisers :-

34. Presence of candidates at the time of counting of votes
:-

35. Counting of votes and declaration of results :-

35. Notification of the declaration of results :-

37. Election not to be invalid due to accidental omission,



etc :-

38. Duties and Responsibilities of the Returning Officer :-

39. Decision of the Returning Officer to be final :-

40. Vacancy in any seat not to hold up constitution of the
Council :-

41. Election Expenses :-

42. Disciplinary action against member in connection with
conduct of election :-

SCHEDULE 1
Regional Constituencies

SCHEDULE 2
List of Voters

SCHEDULE 3
Number of members to be elected

SCHEDULE 4
Information to be included in the Statement accompanying the
Nomination

SCHEDULE 5
Particulars of contesting candidates to be included in the final list of
valid nominations
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